135 oL BEFORE THE ADJUDICATING AUTHORITY' ;

NATIONAL COMPANY LAW TRIBUNAL
| - AHMEDABAD BENCH |
~ COURT1 |
* CP(IB) 107 of 2020
Coram: Mr. MADAN BHALCHANDRA GOSAVl MEMBER (JUDICIAL)
: “Mr. VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

b ATTENDANCE CUM-ORDER SHEET OF THE: HEARING HBOQQH VIDEO CONFEBENCINQ BEFORE THE .
S ].AHMEDABAD BENCH OF THE NATIONAI. COMPANY LAW TRIBUNAI. ON 3 11 ZOZQ '

"Name of.th’e Companyﬁ s : L&Tlnfrastructure Fmance Company Ltd
' . Essar Power Ltd

iy Section: E _ e SectiOh?of‘lnsolvéncy’ and Bankrug‘tcy‘Codé, 2016

”H(IRDEJ{

- ‘-Learned Codnsel M. Arjun}Sheth appeared for the F mancral Credrtor

i ’No one appeared for the Corporate Debtor | |

»Learned Counsel for the Fmancral Creditor submits that he has instruction to

e withdraw the matter. Accordrngly, pursis is filed. Permission is granted CP(IB)
. 107 of 2 ‘20 stands dlsposed off as wnthdrawn

/[KUMAR GUPTA) = (MADANE GOSAVD)
T MEMBE (TECHNICAL) - MEMBER (JUDICIAL) .
- Dated this the 31d day ofNovember 2020 g B ' S




